Annexure — 4

Name of the corporate debtor: PRODOT MEDIA PRIVATE LIMITED ; Date of commencement of CIRP : 01.07.2026, List of creditors as on:
21.07.2026

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in )

SI. | Name Details of Details of claim admitted Amount| Amount of | Amount Amount | Remarks,
No.| of cre-| claim received of conti-| any mutual | of claim of claim if any
ditor Date |[Amount| Amount [ Nature| Amount | Wheth % of ngent dues, that not under
of claimed| of claim| of coveredby [ er Voting claim may be admitted | verification
receipt admitted | claim guar- relate | sharein set-off
antee d CoC
party
?
PASHUPATI|14.07.2026 |2,22,07, |1,77,47,308|Unsecured [1,77,47,308 [No 100 1,77,47,308|- Interest
FACILITY 500 financial portion of
AND creditor by Rs.44,60,192
MANAGEM way of is rejected
|ENT invoking due to excess
SERVICE corporate interest
IPRIVATE guarantee charged as
LIMITED compared to
loan
agreement




